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RELEVANT PARTICULARS
1 (Mame of Comporata Deblor (CD) DISTRIBUTION LOGISTICS INFRASTRUC-
TURE PRIVATE LIMITED

2 |Date of mcorporation of corporate debtor [ 16/12/1992

3 |Authority under which corporate debtor is | Registrar of Companies -Muembai
incorporatediregistered

4 [Corporate ldentity No. of corporate debtor  [U85110MH1892PT 204462

b |Address of the registerad office and Regd Address: 113, 1st Floor, Shwam Kamal B
principal office (if any) of corporate deblor | Society, 27 Tejpal Road,Vile Parle Easl, Mumbai
City, Mumbai, Maharashira, India, 400057,
Address: 7774 Koramangala Industrial Layout,
JNC  College Road Bangalors 560085,
Koramangala V1 Bk, Bangalore, Bangalore
South, Karmataka, India, 560085

6 |Insolvency commencament dale in respect | 14052026
of Corporaie Debtor

T |Estimated date of closure of insolvency 1011/2026
resolubon process

B |Mame and Registration Mumber of the  [Name: Mr. Prashant Jain
insolvency professional acting as interim | Registration No.:

resolution professional IBEUIPA-001/IP-P01 368/2018-19/112131

8 |Address and e-mail of the Interim Correspondence Add:Office no 1, First Floor,
Resolution Professional, as registerad with | Gami Tera, Plot no, 45,51, Sector 6, Sanpada,
the Board Mavi Mumbal 400705,

Email id:ipprashantjaini@gmail.com

10 [Address and e-mail fo be used for cor- |Correspondence Address: Office no 1, First
raspandence with the interim resolution |Floor, Gami Tera, Plot no, 4551, Seclor &,

professional sanpada, Mavi Mumbai 400705
Email: cirp.distributionlogistics@gmail.com
11 |Last date for submission of caims ZRI0S2026

12 |Classes of creditors, if any, under dauvse (b) of (WA
sub-sachon (64) of section 21, ascertained by
the infesim resolufion professiona

13 [Names of Insolvency Professionals identifed [ A
to act as Authorized Representative of cred-
lors in a class (Threa names for each class)

14 |(a) Relevant Formsand hittps:fwww. ibbl.gov.inhomeldownloads
(b) Details of authorized representatives | ya

are available at

Motics is hereby grven that the Hon'ble National Company Law Tribunal, Mumbai Bench has
ordered the commencement of a Corporate Inschvency Fesolution Process of DISTRIBUTION
LOGISTICS INFRASTRUCTURE PRIVATE LIMITED on 14/05/2026.

The credifors of DISTRIBUTION LOGISTICS INFRASTRUCTURE PRIVATE LIMITED are
hereby called upon to submit their claims with proof on or before 2B/05/2026 fo the interim
resolution professional al the address mentioned against entry Mo 10

The financial creditors shall submit their claims with proof by elecironic means onky. All other
creditors may submit the claims with proof in person, by post, or by elecironic means.

Submission of false or misleading proofs of daim shall atiract penalties, S

Mr. Prashant Jain

Registration No.: IBBIIPA-001/IP-PD1368/2018-19/12131

Date: 16/052026 Interim Resolution Professional in the matter of
Place: Mumbal DISTRIBUTION LOGISTICS INFRASTRUCTURE PRIVATE LIMITED

Digitally signed by Prashant Jain

P ras h ant Ja | IN Date: 2026.05.16 16:03:32
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OSBI

State Bank of India
i Act, 1955)
Shares & Bonds Department, Corporate Centre, State Bank Bhavan,
Madama Cama Road, Nariman Point, Mumbai - 400021
Website: hitpe.tshibank,.ind Email irvestor sevaeti coin
v enbDshico.in Phone Ne.: 022-2274-1483/1476/0849/2403/0843

KIND ATTENTION SHAREHOLDERS

DECLARATION OF DIVIDEND
TAX AND HOTIC!

With great pleasure we inform our esteemed shareholders that the
C your Bankin '

Fis. 17.35/- per egui #Re. 1/-each for
the financial year ended 51.05.2026. The record date for the payment of
dividendis 16.05.2026 and drvidend willbe paidon 04.06.2026.

2. Notice is harsby given that the Register of Sharsholdors of State
Bank of India will ramain closed from 17.05.2026 (Sunday) to
19.05.2026( "

]

mrNNAES.

SYMPHONY LIMITED

AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026

The Board of Directors of Syrmphony Limited {‘the Company') &t its meeting held on May 15, 2026, approved
the Audited Financial Resulls of the Company for the quarter and year ended March 31, 2026,

The full format of the quarterlylyear ended Financial Results are available on the Stock Exchange websiles
www.nseindiacom, www.bseindia.com and on Company's website www.symphonylimited com. The same
can be accassad by scanning the QR code provided.

Place : Ahmedabad
Date : May 15, 2026

HUCLEUS SOFTWARE EXPORTS LIMITED
CIN: L7AB880LISE8PLCOIABES

5+35 Thyagra Magar Market, Hew Debi-1 4003

No.: +31- I2CI &:I!IABO Fax: +91-120-40316;

dLwgn i

Wabsite: whw.nuckussciiwars.cam

PUBLIC NOTICE

of Voluntary of ion and
Closure of Prepaid Payment Instrument Operatlons
Mucleus Software Exports Ltd hereby informs all its customers
and stakehaklers that the Comgany has initated the process
far voluntary surrender of its Prepald Payment Instrument (PPI)
authorization granted by the Reserve Bank of India,
Accardingly, Comgany intends to discontinue its payment system

By Order OF The Board

cperations. Customers are requested 1o take nate of the folawing
For Symphony Limited Impertant informaion regarding rafuna/redemptian of thalr cutstanding
" balances.
Achal Bakeri 1. Optians for Refund of Balance
Chairman & Managing Director Customers may oblsin & refund of their outstanding batance as
DIN-DO38T573 fokaws:

= Cffiine Balance (PaySe™ Card):

nseindia.com respectively.

Hyderabad
May 15, 2026

The Results, along with the Audit report(s) (Standalone and Consolidated) by M/5. Deloitte
Haskins & Sells, Statutory Auditors of the Company are available on the website of the Company
at https:ffalandpharma.com/investors/financials, and on websites of the Stock Exchanges ie.
ESE Limited and Mational Stock Exchange of India Limited at www.bseindia.com and www.

In compliance with Regulation 47 of the SEEI Listing Regulations, we hereby notify that the same
can also be accessed by scanning the fellowing Guick response (QR) code:

Mobe: The above infimalion is in with 33 read with A47(1) of the SEBI (LODR) Regulation, 2015 Customars shal be entitled te obtain a retund of the available
3. As per the pravisions af the Income-Tax Act, 2025 'the Act'land affine balance upan surmender of the PaySe™ card issued by the
i Compary.
+  Online Balance:
N The available online balance in the customer's PPI account shall be
L For Resident Sharshalders, bax shall be deducted at source under ) credited to the bank sccount regtered with the Campany, upon
Section 393 (1} of the Incormne Tax Act, 2025 at 10% on the amount completion of necessary vesfication farmaities.
af dividend exceeding s, 10,000/ where PAN has SET—p— " ity appicabs
1P pdated, then TO: fuscted at the 75.50, B kgt et 10 Cu| regulatory quideings and intarnal verificatian procedures.
rate af 20% & per Section 397 (2} of the Act. Please rote that the romi o | il o 5 Mode of Submitting Redemetion Requests
aéorestid guidelnes Include Rture dividends, If soy, whiich moy be ETEETIT weon o 4T roves cifian silvin o5 ov BT fee winer s sm sl ek e mosher Cocl son s soun H e Eretommee o su‘!m“ :':':edw:m et thvough any of
declared and paid by the Central Board of your Bark during the ihe follewing medes: Braalk: PaySEsig et i s softwars coem
financialyear 2026-27. +  Custamer Support Number: 5552191818
. +  Wiritten Communication:
undar Saction 252 read with Rule 158, bafore the Rncom Data. ia. PaySe Support, Nuckius Saftware Exparts Ltd, A-39, Sectar-62,
16.05.2026. Navigate markets Nolkda, UP-201307
within the stipuated timeline, then such FAN shal be deamed with focused insight 3. Hadal Officer Details [For Gueries / Grievances)
inaperative, and TDS wil be decucted at igher rate under Section ' For any oueries or grievances relating 1o redemption)
3T IZefthe Act agoue o e e, g relund, customers  may  conlact:  Mr AR rma,
o e v o et ! i e
1. For N " ncluding o5 | | nrespecta edonZT s Nodal Officer, Phone: 297SB06521, Ernail:
is deducted ca dividend payable at 20% under Section 335 of the | | 86400 of NRCL Lisied, he tmefnesof e sid prcesssre fevis 5 . T Sk gy lamalnuckusoiteasran,  Offce Address: | Muclews
Income Tax Act, 1861. This rate of TOS may be reduced under “'" e dons by Ihe undarsigned ”"‘:““" the E-Auction plaiform &l the weti podsl aftware Exports Lid, A-38, Sector - &2, Noida, P - 201
appiicable double taxaticn avoidance agreements (DTAAS], If ary, B G 4. Timeline for Processing of Redemption Requests
ansubmission ofthe requisite decuments. ! P“"'c"m el Tne Compary shall process and credit the rafund within 30
Dascriptian working days from the date of receipt of 8 complete rademption
V. TDS / Withholding rates are different for rESIt’enlS al\d nol\- Catiegary A« Sale of Corperate Debtor as & 1820 .06 A8 at reguest from the customer, subject to verfication and regulatory
resident shareholders as well as for various 100 AM o D100 P 1100 AW 201,00 P compliance requirements.
sl Set 1: Sak of Cod Dby
shareholders. Rt Customars are advised to Initiate the redemption process
4. Far Farm 121, notaxat 1| | THERE 15" AKD “WITHOUT RECOURSE BAsIS* II. vafora 318t May 2026 10 avald any inconvenance, For any furthar
b deducted subject to chgibiity conditions beng met. You may Calugory B-Sal ol o Cars Assass ol B CO | 2108 200 a1 - ?sseu(sjlav:ce. please reach out 1o oUr CUSIOMEr SURATt Channels
submit Farm 121 onling along with a copy of PAN at case ne bids are receivid for austion usder| 0200 PM o 04.00FW | 02.00 PM 1o 04 00 PR ated abave.
https: s kfintech, Categery 41 Far and on behall of
asps wdard Mucleus Software Exports Lid,
e ;‘nu D s Furfer Estid i “Howr-| Business il Sdy-
5. I cases where shareholders are under the catagory of MALFP, thay | | aases Part = on *AS 13 WHERE 14+ Insight Out Place : Noida Parag Bhize
can claim lower deduction under DTAA by praviding relevant ARATIVER THERE 15° AKD “WITHOUT | Date : 15.05.2026 e Di )
& latest and valid TAC, ion under farm 10F filed | [ AECOURSEBASS:
T P i can forno {rise
cnneome copy of PAN card, PEn | | core asses of he CD s frhr kted 4 Hor
Indiaand o ore assets Por WHERE 5
may submit these anline at https:{i: / “WHATEVER THERE 15° AND “WITHOUT|
! Aspx HECMEEEB\ "
IFthere is o W sdential stat Lo Dt SEND | My 18 200 e 00, 2026 H K H imi
8. Ithweisanychamgein satus. e e | i . Sai Life Sciences Limited
i3 BT} St Visits. 50“N“¢‘;|;|I!=I&nl amem;:'mm Make it CIN: L2411 0TG1999PLC 030970
o )
20082026 romn Aged 37, 2026 24 80 Jua a I :’:m:m Plat No. DS-7, IKP Knawledige Park, Turkapally V), Shamesrpet Mandal,
7. Please submit the above-mentioned documents/confirm residential B e My 19, 30086, Lot Madchal-Malkajgini (D), Hyderabad -500078, Telangana, India,
status on or before 20.05.2026 for demrmnlng and deducting Migher terms. & condbons s1al remain — T: 481 406815 G000 | F1 +81 | Esailife.com | W
TOSS tha tax D 168 May, 2025 M:mm EBatera
datermination/ deductian shall be entertainad after 20.05.202s, | | Faee Fiased i e, ISP ORI SRR
Howevar, if tha tax an said dividend is deductad at a higher rata in tha Enllll:-mdl'i&‘llwmlxn STATEMENT OF UN_AUDITED AND AUDITED FlNANClAL RESUL"I’S
absence of racaipt of aforementionad details/dacuments from
you, thera wauld be an option available for you to file the ratuem of FOR THE QUARTER AND FINANCIAL YEAR ENDED MARCH 31, 2026
income ard claim an appropriate re!ma if eligible. Hawever, kindly
nate that i tas Lpdati
urF.qN.U-wthabweummwiluutbesvmlable The Board of Directors of the Company at their meeting held on 14 May
&, Detailed guidelines in this regard hawe been sent to the sharehciders 2026, approved the Financial Results of the Company, for the quarter and For more information.
on their recarded emall ids. The same s also avallable on the Bank's financial year ended March 31, 2026, B
wabsite under the folawinglink: ! please scan:
glink: itor
Mitog:diebi bank b P — [— The results, along with the Independent Auditer's Report, have been posted
TR ————— on the Company's wabsite at https:/fwww.sailife.com and can be accessed
GR Cade: by scanning the QR code.
o i.'ir" I Cnmle Kertiy Mo, ol By the order of the Board
3 e regelenad o .
w% [ e e For Sai Life Sciences Limited
e Sd/-
K ala W Bk, Bangaiore. B hore| "
Kirgls 1 3, B Krishna Kanumu
;}!‘?ﬁ-m‘r w_-:u;:wndm-- Teapc | 14180 Date: May 15, 2026 Managing Director & CEQ
5. We slso take this opportunity to request you to update the KYC - — . - DODBAE
details including PAN, emal id, sddress, mobile number and bank Estreted e of e of mcheecy (1012020 Place: Hyderabad DIN: 4
account details with your DP [if shares are held in demat form) or Har s Pk R W Frahant
with the RTA llf shares are held in physical form) for ease of ey Grlessons ctng 2s v |Fagisaation e
# dividend. Please note o0 VBBIRA-EP-PO1SR0TE112151
that as per senl gulrlulmns no physical dividend warrant will be Az m;::u o - g""ﬂ",?; “:;;‘ﬁﬂ mars':'-:‘”
issued to apchibon einnal, 35 1l i no. Sectar
ther bank account only. Please alsa ansure ta fink yoor PN with ||| |5 JM FINANCIAL I-IOME LOANS LIMITED {
Aadhaar toavold tax related grievances. JM Financial
10, Physical sharehalders are requested to demat their shares ??"“hm:'; 2;;';;,?5"3 .sn;f';;;ﬁmf;ﬁ@;;';;?2;‘5'_‘"‘;%” . HONE LEANS
imimediately, by submitting Re, 1/~ face value SBI share certificate to Esal deblompisnce gL cons - Websile: wwwjihimeksans.com
the DP far converting the shares int demat farm. In case you do not
have & demat aceount, you may open the same with sy Depository EXTRACT OF FINANCIAL RESULTS
Farticigant (DP). If you do nat have Re. 1 share certificate ar ary
dividend is unpeid or shares are held in sbeyance, please contact the FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026 (% in Lakhe)
. oy
:"‘*5"1“ 0 aci a5 Auifioisad Raprisantaba of cus Quarter Ended Year Ended
11. Farany rsendlettar A claes (Thae nermas for each class] Particulars
toaur ATAat tha fallowing acdrass: Rakart Fomsand M?Ilfh 3;_.“2‘&25 ":{f“ 3‘;5‘::]25 lh-:h :I;:GN March GI:;:OZB
ol bz naudi nau Audl
KFin Technalogies Limited (Unit-State Bank of indial Dutals ol aulhsasd egrasiniaiues (Audied) { )
Seleniurn Tower B. Piot Nos, 31 & 32, Financial District, Totica s herety e Hhal the HerHe Mavonal Campany Law Trisund, Wmtal Bench has Tatal Incoma fram Cperations 12,751 50 9.992.84 45,503 84 36,307,056
guda, Serili S00032 :&;a;mg;;“%léumw: ll:snl-my Nﬂm;ﬂﬂ of DEETRIBLTION 2 | Met Prafit for the period | year 343433 1.803.22 0,683.01 765844
Telephare: 18003084001 BATTED o 4 anetior Extracedinary
. - ) The. crecitors of DISTRIBUTION LOGISTICS. INFRASTRUCTURE PRIVATE LINITED ans (befora tax, Excepiional liamst}
o any. L] herety called upon to susmit ther clims with proof on or before S50 %o the imenm 3 [Net Prafit for the perod / year before tax 343433 189322 9,538,95 TBEA.44
.y 3 ?.;"f:.m";;‘;;:;T;mi;?&nw::wgimm;:wat:&cm-nrscnl o (afler Excaplional andiarExtraardinary Rems#)
hell 3u il - ¥
FFor State Bank of India cracitare rery submit e chaims with srof in peeson, by posl, of by ekctronic means, 4 | Net Prafit for the period | yaar afier tax 256743 1.458.76 T4 50 5,920,268
ke or (afler Excaplional amdarExraardnaey temal)
:':;‘f":‘;‘;'_’:ms ["‘G"“'J"'I‘:" Simhal peastant iin| | & | Total Comprahensive Incoma far the pariad | year 256704 145544 749540 5,001,653
e 33 naral Manages Registration Ke.: BRIPA-DNP-POTIGR0IE1A121H [Campriging Prafit § {Loss) Tor the pesod | year afler ax)
Date: 10482026 nterim Ressiution Professional in the matter of and Cthar Comgrahensive Incoma (aftar tas]]
Place: Mumbal DASTRIBUTION LW!YES INFRASTRUCTURE PRIVATE LIMITED
& | Paid us Equily Share Capital 4B.814.52 4BT10.27 45,514.62 48,710.27
7 | Reserves (excluding revaluation reserve) 2264371 14,676.52 22643.71 14,676.52
G LA N D PH A R M A LI M IT E D & [Sacuntias Premium Account 16.653.98 16.355.88 16,653.98 16,355,808
8 | Met worth 83,1221 7874267 B8,112.21 79,742 67
Regd. Off.. Sy. No. 143 - 148, 150 and 151, Near Gandi Maisamma X’ Roads, DR, Pally, 10 | Paid up Debt Capital § Outstanding Debt 2,02.852.14 1,73.752.42 2,02,852.14 1.73.752.42
GLAND) Dundigal. Dundigal-Gandi Maisamma (M), Medchal-Malkajgiri District, Hyderabad 500 043, 11 | Cutstanding Redeamable Fraferance Shares - - - _
Telangana, India CIN: L24239TGI978PLC0O02276 Tel: +91 84556 99999 12 | Dbt Equity Ratio 230 218 230 218
Website: www.glandpharma.com; E-mail: investors@alandpharma.com 13 | Earnings per equity share af ¥ 10¢- sach
(for continuing and discontinued oparatians)
+ + lidat A=l Fi ial .
St of C d and St R (I Basic EPS (2) (Nat Annualised®) 051 0.29 148 110
for the Quarter and Year Ended Mal':h 31,2026 (i} Diluted EPS (T) (Mot Annualised®) 0.4z 024 121 082
In compliance with Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) 14 | Capital Redemption Reserve Hat applicatia et applicabia ot applicable Mot apglicabile
Regulations, 2015 (“SEBI Listing Regulations”), the Board of Directors of the Gland Pharma 15 | Deventure Redemplion Reserve ol applicable Nt sppicable Mot applicabie Mot applicable
Limited ("Company") at its meeting held on Friday, May 15, 2026 approved the Audited Financial 16 | Dent Service Coverage Rabo Hat applicable Mot sppicabia Net applicabls Mot applicable
Results (Standalone and Consolidated) for the quarter and year ended March 31, 2026 (“Results"). 17 | Intmrast Sarvice Coverage Ratio Nat applicabls Mot appicabla ot applicable Mot applicable

For and on behalf of the Board
Gland Pharma Limited
Sdf-

Srinivas Sadu
Executive Chairman
DIM Mo, 06900659

# - Exceplional and-+or-Extracrdinary items adjusted in the Statement of Prof and Loss in accordance with Ind AS Rules/ AS Rules, whichaver
s applicable.

Notes:
1. Tha above is an axiract of audited financial rasults for the quarter and year endad March 31, 2026 which hava been reviewsd by
the Audit Committes of the Board. and on its recommendation, have been approved by the Board of Directors al its meeting held
an May 15, 2026, The said results have been subjected to audit by the Statutory Auditors of the Company, who have issued an
unmedifiad repart thereon.
The above is an axtract of the detauley: format of financial results filed with the BSE Limited (*Stock Exchange’) under Regulation 52
af the SEBI (Listing O d Disclosu 2015, ["'SEBI{LODRY), as amended, The full farmat of
the financial results are aua-lable an the websie of the Stock Exchange www.bseindla.com and on the wabsita of tha Company |.e
www jmithomeloans. com.
Tha ather details s required under Regulation 52(4) of the SEBI LODR, as amendad, have been submitied o the Stock Exchangs and
can be accaszad at www.bsaindla.com and on the wabsite of tha Company |.a. www.Jmfihomeleans.com.
4. Previous period | year figures have been ! to make them ‘with thass af current period

For and on behall of the Board of Direclors

JM FINANCIAL HOME LOANS LIMITED

e

Sdi-
Manish Sheth
Managing Diractor & CEO
(DIN : Q0108227)

Place: Mumbai
Date: May 15, 2026
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CCH:27 HG DT: 03.06.26
IN THE COURT OF THE HON'ELE Xl ADDL. CITY
CIVIL AND SESSIONS JUDGE AT BENGALURU
FDP. Mo. 13 / 2019
BETWEEN ; SMT, SAVITHRAMMA, Agad abcut 45 years, Wla Chandrappa,
Do List= Ramalsh Rap, by GPA Holder Smi. Metravathi Dio Sr. Chandrappa,
Wio. Shivanna, Aged aboul 23 years, Balh are residing ab 26373, 12th Crass,

Hoyasalanagar, Sunkadakatte, Bangalory-S600891
PETITIONER
AND
SMT. THAYAMMA & OTHERS ..RESPONDENTS
TICE TO P 11 70 4

11. SRI P. M. SHOUKATH AL| S/0 Abdul Hafesr Aged aboul 59 years, Riak
No.35, B Crass, 154 Main Rroac, Hegganahali, Peanya 2 Stage, Bangakar -

SE0 058, Also at: Khatha No 758, Gajanana Magar, Heganahalli n\'a'\l o7,
‘Yeshwanthpura Hobl, Bangaiore.

12. SRI. BASAVARAJU D. 5. Sic Shivanna, Aged aboul 39 years, Rial
NoB29630, Gajaranad Magar, Heganshalli Cross Rosd, Sunkadkatis,
Bangalore - 560 091, Alse at: Ste No.b, Gajanana Magara, , Ward

o 71, Yestwantheura Heti, Bangalare.
13. SMT, RATNAMMA 'Wio K. C. Anantramaiah, Aged aboul 51 years, Ri|
at Mo, A-36/5, Near Fioor Mil, 2 Cross, Gajanana Magar, Sunkadkatts,
Srigancadizval, Vishwangedam Fest, Bangalore - 560 081, Also st Site Mo.10,
Gajanana Nagara, Heganahall, Ward Ma.71, Yeshwanithpura Hobl, Bargalors.
pl4, K. C. ANANTRAMAIAN Sla Chikanna, Aged about 57 years, Rlal: A-38/5,
Mear Fioor Mil, 2 Cross. Gajanana Magar, Surkeckatte, Sngandadkaval,
Vishwaneedam Post. Bangalore - 550 091. Also 8t : Sile No.10, Gajanana
Meagara, Heganabiall, Ward Mo, 79, Yeshwartthpura Hobli Bargaicre,
15. SR1. MUSTAQ Sio Af Saab, Aged about 59 years, Riat Mo.3E, 1, A Cross,
Near Floar Mik Dairy. Hagganahall Main Fuoad, Vishwaneecem Poal, Bangalore
- 550 091, Also at: Khatha No 758, Gagnana Nagar. Heganahalk, Ward No.71,
Yeshwanthpura Hobh, Bangalors

WHEREAS, a2 abova named has made Patitioner has fled the prasen firal
decres proceedings against the Respondents, sseking a final cecres drecting
The: respondents to effect parstion of the Suil Schedule Praperies by metes
and bounds and to pat the petition i possession of 1/12* shams, a5 per the
Judgments and decrea dated 15-06-2018 In 0.5 No 5302014, The Proposed

wilhor persorvaly or Svouch a duly instrucion plsader on 03-06.2026 af 1.0
AM., g which the Petition will ba haard and datermined ax party.
'SCHEDULF PROPERTIES.

1, I thal piece and parcsl of agrcullure dry land messurng that 1 Are,
18 Guntzs, out of this 23 Guntas of land i the subject mafer of tha above
suit for effecting partition, in Sy. No.3Z siuated st Hagganashall Vilage,
eahwanthapura Hobli, Bangalore North Taluk, Bangalore. East by: S
Trimmagpa’s property, West by: Gowi. Read, Mo by: S Gevindappa's
praparty, South by: 5. Gopala house property.
2. All that piece and parcel of agviculture dry land messunng 4 Gunlas |s situated
in Sy, Mo BB silualed &t Shresgandakakavalu Vilage, Yestwanthapora Habi,
Bangalore North Taluk, Bangalare, bounded on fhe: East by: Sri. Charmappa's
praparty, West by: Road, Norh by 5. Sampath's property, South by: Sn
Shivarnaa property
Given under my hand and seal of the Court, an this 168 day of April, 2026
y arder of the Court
Sdi- Senbor Sheristedar, City Ciil Court, Bangalun.
Address for Senvice
FOMX LEGAL LLP, No 439, 50 Feet Road, Kumaraswal ayout,

Fspcrelnésare herlycireced o appear bore s Horfie Cour (CC127) |

I, Lukshmi Warayans,

[®isharrac Pabwan, -ulnlnu at Mo
1024, B Block. 120 Floor, Purva
Seasons, Kaggadasapura Main
alya, VTC: C V
0: C V Raman

oad, Nagavar

NAME CHANGE

|, Proati Patwarl, W/o Lakshmi
Narayana Patwar, residing at No
1024, B Biock, 124 Flogr, Purva
Seasons, Kaggadasapura Main
Read, Nagavaragalya, VTC: C V
Raman Nagar, PO C V Raman
Magar, ict: Bengaluru, State:
Kanataka, Fin Code: 560093, have

May 2026 sworn before AR,
MUNEERAHAMED,, Bengakus.

| CHANGE OF NAME |

|, Bhavama Ratl, daughler ol
Charmandra Kumar Hamumanihappal
Ratf, aged abeut 22 years, residing a
Mo, 3, Mands Niktya, 48 Cross, Chowdaah|
fikces, AT Magar, Borgaluu-560032
iareby dociare that, | have changed
my name from BHAVANA RATY tof
‘BHAVANA DHARMENDRAKUMAR|
[RATY, vide Afidavt dated 1308.2026
Swom before Advocals and Notary G.B
Turamari, Bangalure.

CHANGE OF NAME
‘We, MANOJ KUMAR Y C and
MEGHA LAKSHMI R V. Riat
No 1548, Prakash Milaya, Znd

Cross, 2nd Main, Suggappa
Layoul, Yalahanka, Bangalora
- 560054, we have changed my
child's name from ROSHVIKA M.
[D1d name) ta VIBHA RIDHVI M
(New narme) for all purposes, vide
Affidavit dated 11.05,2026 before
Motary Natesh D, Bangalwnu.

I N.RSEEM SATTAR SAIT [Oki
neme) Wio Abdul Sattar, eged
about B0 years, Rfal Mo.149,

Hebron,  Flat 302,

Elegant
4 ya  Mudaliar  Road,

G. Hamatalha, Bangalsre.

AFFIDAVIT
| Rohil Chabra Sio. Sr Aakesh Chebra,
foed 38 years, Riat Flal No, 214, Block 4
paishraw Seere, IWRI Road, Yelahenks,
engalura - 560 064, | stww that in m
A Vol (D my
fhown as Aohit Chabra by in my Passpon
a1l my nime was morbired as Rohit

mm
o ms crily. | deciam that Rereinstier m
ame will be  ROMIT CHABRA, \i'-o.
it dated 13.06.2000 swonn balons)

Frazer Town, Bangaluru - 560005,
have changed my rame as
MNASEEM ABDUL SATTAR SAIT
(Mew name) lor all purposes, vide
Affidavit dated 14.05. 2026, bafore.
Notary G. Hematatha, Bangalsre.

1, M. EII- ageamnt‘l&voam

Riat Mo, 14, lam,

S\ARAH .ﬂ.BDI.IL SATTAR
(Old name) Dio Abcul Sattar,
aged about 20 years, Rial
M0.1489, Elegent Hebron, Flat
302, Mathavaraya  Mudaliar
Road, Frazer Town, Bengaluru -
560005, have changed my name
as SAARAH ABDUL SATTAR
(Mew name) lor all purposes, vide
Affidavit dated 14.05.2026, before

I, DEEKSHITH R, S/c Sri B.M.

Ramanna, age 22 years, Rio Ma. 11/70,
15t Gross, Moustain Stroet, Jayanagar
151 Block, Bangalore 560011 do hereby
declare that in my NHNWI\;&TX}M

a
o AAMANNA B.M, vide sfidmil dated
14-05-2026, sworm before Atvocate and

Martyappa Lam Virgo Nagar
(PO) Avalahalli, Bangalona - 560
049 | have changed my minor
Son 8. JAI KRISH (Old Nama)
nama as JAI KRISH. U (Now
Nama), vide affidavit dated
14.05.2028 aworn belore

hvocate & Nowry © N
Bengaiun,

& MNotary, Udaya
Kumar K. Bangaluru

K C Pemmaish. at Bangalors.
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Lazars, agid about 54 wears, resding an
Lazars Enclave 34, 15 Campbell Road,
[Aeuetin Town, Bangalore South, Bangalore:

CHANGE OF NAME
1 Mar. DEEPAK LAZARUS, 5o Late Cyri | (1, Semt.

CHANGE OF NAME

L, S.N. SUCHITRA W/o.
Setty 5.K, aged about 45 years,
residing at No. 03, "SAMALDOI",
Temple,
Papaiah

KR,
wide nffidavit dated 15.05.2026,

W o
BUM. Chandrashikar, Advocatis &
MNotary Publc. Bangalore.

CHANGE OF NAME

I, mmnmawwas
yeurs, Wi, Siva Do, Shi

Notary G. . Bangalore. | | Notary B, PRASANNA 21 Bangalors,
W! Rllmanlll &l’ud!lnn. Ria NANDINI SREENIVAS.

, 15t Croas, Near Sreanivasa B R, Rt Flat No. 2[“ SI'|
Raw,mgm Paramount, Kempanna Layout,
Vidyaranyapura, Bangako - 560087 Ustarahall, Eunwlam-ﬁw 051 do

s hal, wa have H ¥

name from NANDINI TK 1o NANDINI

am":’&“"m' S o || SREENIVAS, honceforth | shall be

Hercatorth, cur daughiers name sl kmown and called as NANDINI

e ko and calid a3 GAMANA R SREENIVAS for all purposes, vide

[crly, v afidavil dated 150572008 affidavit dated 14-05-2026, sworn

¥ befare Advocste and Notsry SN
[swom bakos advocatn & notary MADHU 24 Bar

ANKHL, 5o Puttaswiamy
age 55 years, Riat No. 787, Balaji
I..h“l mamnaln Bengalur-560 062

presanty
residing at Mo, CB-G307, K5 Cortefia,
Wo, 67/1, 6772, Dasarahall,
Bangaluru-560024, do hareby dectare

IPutilc, Gowt. of Indu, Bangaluna

CHANGE OF NAME

Late Despak Anand Ksmat, sosd
about 52 years, residing at No.O7,

CHANGE OF NAME
1, MOHAMED YUSUF [old risme)
0 of MOHAMMED ALT S.K, date of
Birth: m!z-ms.rmeg o.164,

- 60047,
was mentioned 25 Cyrll Dexter|
(Rabinder 11 BOME COCUMENts,
Trarafiore to awoid this confusion therein
1 hiave ofcially chinged my nams Lo
[Mr. DEEPAK LAZARUS, vide Afidsvi

Horamavu, Bangalore - 560043,
[rave changed my minor daughter's
name from Gehana Kamat to)
Sukanya Kamat, vide afdavit

aged about 25 years, residing at]
Kotaballapalii Village and Post,
srinvasapura Taluk, Kolar District,
today at Bengaluru, have changed
my name from KOTABAPALLE

ated 14en MAY 2006, duby sworm before| {39080 15/5/2026 sworn to before T
the Acvocste & en| € ¥
at Barvgalorn |Bangalore.

CHANGE OF NAME
L, PAVAN.K.C 5jo Chikka Chowdappa,
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(CHIKKA PAVAN 1o
[KOTABALLAPALLI CHIKKA
PAVAN, vide affidavi

dated 14/5/2026 sworn to before G
[Dayananda Advocate and Natary
[Bangalors.

s crat cated 14/S/2006 pwoen 1o
before Puttaramaiah Advocate and
Nty Ranguces

mmmﬂw{ Mmm
[BANGALORE - 560 079, have

lm'namelmm MAVEEN P ol rame)
o MAVIN SHANKHU {new name),
hencedorth | shall be known and called
a5 NAVIN SHANKHU {news name| for
all purposes, vide affidevit dated 14th
May 2028, sworn before Advocste
Ind Notary MAHESHA.J.J at
angaiore.

©CLASSIFIEDS
FOR_BO0KING:
DBO-6B416354, Q008255402

[ES) RECRUTTMENT

changed my name from

[YUSUF to MOHAMMED YUSUF
vide aMidavit dated 14.052026,
[sworn to befare DEEPA M, Advocate
& Notary Public, Govt, of Inda,
[Bergaluny for all purposes.

CHANGE OF NAME
1, RAMPRASAD NICHINAMETLA|
[SATHYA MURTHY, Son of Late. Sathya
[Murtity N K, aged sbout 55 years,
residing at # 19, 19/A, 4th Main,
vajpayee Nagar, CF

W ol reand

mEmrEng - Iondd 2og
odrendnich, oowd  Foued,
dne vy,  dtesdon Frm
#roo My Fdober wEED
Howhea - 9342326500, ke

PUBLIC NOTICE

[Bancalore - 560 061, have changed my
name from Sathya)

The Pubikc o
MARIRATH R, has iost 0f mis-placed tha
repistared ssr Desd taled mnwr.

Murthy Ramprasad 1o Ramprasad |
Sathys Murthy, wce|
[sMidavit Certificate Number: [N-
[ASEIESI62252Y, datedd 12)5/2006,
swom to befors A C Subbu Swamy,

| Advicate ar
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CHANGE OF NAME
| Mrs_ APARNA CHINMAPPA, Aged atout 1. GLEN FRANCIS DOMMNC O COSTA I, GOUTHAM GRAMPUROHIT
. {008 20121572 snsm.um HIVABHAT, residing
dcbn D G, Sat- owpioyed :mualml':acfm';m::&
; Ne. 180, Mwmm h
Koot nda, fove Stage, BANGALORE - 560076
charged my e bom GLEN FRANCIS I have changed ny rame to
and |FERRAMDET" BHATG S
althe 3 o s ot 5L No. 248, Py, 23, Vi Ne 1
| (e o Y| | o puses s cat
Vide AMidinil dated SATSI2026 Putie, T C. THIVUMARAJA,
sworm bekors Advocats & Moty Heroekr, | sl te e 2 and notary B H RAJENDRA,
[ Bangalare, GLEN D COSTA f il Aure purpisss Bangatare
CHANGE OF NAME
, M. VRLOKESH, Son of L NALIM @ 5 NAPPINNAI Wio L R PRIYA, Dio. Late Ravi N,
years, NO. 63, Sapthagiri Layout, Govt.
Residing at #133, 4th Main, 4th residing at Mo, 1273, Ramareddy Collegs Road, Balathur Colory,
Cross, Gowravnagar, JPNagar Tth Bardg. Krstrarsddy Lot Belathur, Kadugod, Bangalors
Phass, il Blectronic city, 60067,
have changed my rams from Bangaiors SN0
R Nave changed my aame from have changed my name from
V.R.LOKESH AL 12 § NAFFIALI PUNTA T B PUITA
vide sffidavil dated 14052026 vidl ot dated TARSTIZS vworn | | ¥i0E afidavit dated 14052026
‘sworn before sdvocats and motary betare sdvicate and notry sworn befare natary
L. Puttarsju, Bangalore SN Madhe, Bangaiore K.C. Gowthami, Bangalore
CHANGE OF NAME
|, RAJESHREE K Aged about 37 Yaars, ‘Sujata Malikarjun Hirekurbur I, SUNIL P 5, aged about|
Residing Al No 258, 161 Ficor 4% Main L . 33 years, resi:din At No.
Fisad, Upkar Residency Layent Weae | | RESI0F - Lingadalli, Tadavalga, | |parswaganahalli, PO:
Ulial RTO, Wk, Ulislu Upsnagara, Bijapur, Kamataka 586112 i, DIST: Kolar,
uns, Karnataka 560056 have changed my name to Karnataka-! 563101 I have
have changsd my name from Chan?’ad mny
RAJESHREE MANTHAN DHARAMSHI Sujata Hirekurubar e s_‘Ut:I'II‘I'i 5" Io
tn RAJESHREE K. Affidavit Dated: 0502.2026, | ["RUCHIRA 8" vide Affidavit
wide affidait dated 13057205 dated 15.05.2026 swomn fo|
mmmmm sworn to before Notary Public | |hefore Notary Neha Baddi,
ST Bangakore Shri G.K. Indi, Indi Taluka Bangalore.
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1. DIYA BOPALAH Do Sd. Madhy

do herehy solemnly declare that
| have changed my name from
DIYA BOPAIAH KUNDYOLAMDA 1

DIYA BOPAIAH, vide affidavit
Gated 14.05.2026 swom 10 befpre
Bengairy.

I, RAMYA KARANTH 5, wife of
Anand B B, aged about 35 yuars,
residing at residing at BDA
Indraprastha Apartmant, Block B4,
Nao. 706, Tih Floor, Kengeri
Hobé, Mysore Road, Eeﬂgmm-

560059, hernby declars that | have
changed my from "RAMYA ANAND
" 1o "RAMYA " vida

affidavit dated 79-04-2026 swarn
before Motary Smt P Aneradha,

Bengaluru.

mmmmmlmaﬂ.

50 FL o all 2480 B4. R boundd o EAST BY ;

Praperty K 1530, WEST BY: Property K.

[MOATH BY Priogeny Mo 1535, BOUTH BY R
¥ SCHEDULE PROPERTY

AL THAT PIECE AMD PARCEL b Rasidentil
1t o o e FRONT PTG,

buil up ares ol 1176 Sghl compeming of 2

wintorws, sisir case and Balesny wilh oae
avisad car parking space in Saseman Roer of
"1 Schesuhspraperiy

lIHlI me Advocan Mol 15,




		2026-05-16T16:03:32+0530
	Prashant Jain




